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                            RECORD OF PROCEEDINGS

                      BEFORE THE REGISTRAR ASHOK MENON

Petition(s) for Special Leave to Appeal (Civil) No(s).1894/2010

NEW OKHLA INDUSTRIAL DEVELOP. AUTHORITY              Petitioner(s)

                   VERSUS

PALE RAM AND ANR.                                    Respondent(s)

(With appln(s) for c/delay in filing SLP,c/delay in refiling SLP
and office report)

WITH SLP(C) NO. 1895 of 2010
(With office report)
SLP(C) NO. 1896 of 2010
(With office report)
SLP(C) NO. 1897 of 2010
(With office report)
SLP(C) NO. 1898 of 2010
(With office report)
SLP(C) NO. 1900 of 2010
(With office report)
SLP(C) NO. 1902 of 2010
(With office report)
SLP(C) NO. 1905 of 2010
(With office report)
SLP(C) NO. 1907 of 2010
(With office report)
SLP(C) NO. 1908 of 2010
(With office report)
SLP(C) NO. 1910 of 2010
(With office report)
SLP(C) NO. 1913 of 2010
(With office report)
SLP(C) NO. 1915 of 2010
(With office report)
SLP(C) NO. 1917 of 2010
(With office report)
SLP(C) NO. 1918 of 2010
(With office report)
SLP(C) NO. 1919 of 2010
(With office report)

                                                                 ....2/-
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SLP(C) NO. 1920 of 2010
(With office report)

Date: 31/03/2010    This Petition was called on for hearing today.

For Petitioner(s)
                      Mr. Praveen Swarup,Adv.
                      Ms. Sushma Verma, Adv.

For Respondent(s)
                      M/S Anuradha And Associates,Adv.



           UPON hearing counsel the Court made the following
                               O R D E R

          Counsel for the Petitioner is directed to comply

     with the Office Report regarding non-filing of process

     fee within two weeks. Respondents, who have appeared,

     may file their counter affidavits, if any, within four

     weeks. In case of compliance, await service and the

     matters be listed on 11.05.2010.

                                                  (Ashok Menon)
                                                    Registrar
PS


